Corrigendum to Invitation for Expression of Interest for GIGA PIPE SYSTEMS
INDIA PRIVATE LIMITED
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This Corrigendum is being issued in reference to the Form G dated 10.09.2026 Published in
the matter of GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED (CIN:
U74999DL2020FTC368645, PAN: AA1CG4822F) , undergoing Corporate Insolvency
Resolution Process, published in the following newspapers:

i.  Financial Express — English, Delhi Edition

ii.  Jansatta — Hindi, Delhi Edition
iii.  Jaipur Mahanagr Times — Hindi, Alwar Edition
iv.  Indian Express — English, Jaipur Edition
v.  Free Press Journal — English, Indore Edition
vi.  Swadesh — Hindi, Satna Edition

S.no Particulars Original Details Modified Details
10. Last date for receipt of | 17-09-2026 27-09-2026
expression of interest
11. Date of issue of provisional | 19-09-2026 29-09-2026
list of prospective resolution
applicants
12. Last date for submission of | 21-09-2026 01-10-2026
objections to provisional list
13. Date of issue of final list of | 22-09-2026 02-10-2026
prospective resolution
applicants
14. Date of issue of information | 23-09-2026 03-10-2026
memorandum,  evaluation
matrix and request for
resolution plans to
prospective resolution
applicants
15. Last date for submission of | 03-10-2026 13-10-2026
resolution plans

SD/-

Date: 18.09.2026 Manoj Kumar Anand
Place: New Delhi Resolution Professional in the matter of
GIGA PIPE SYSTEMS INDIA PRIVATE

LIMITED

IP Registration No: -IBBI/IPA-001/IP-P00084/2017-18/10180
Registered address; 2, Community Centre, 3rd Floor,

(Near PVR/McDonald), Naraina, New Delhi-110028

E-mail id: gigacirp2025@gmail.com
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BOOK RUNNING LEAD MANAGER TO THE ISSUE

REGISTRAR TO THE ISSUE

COMPANY SECRETARY AND COMPLIANCE OFFICER

e

SMART HORIZON CAPITAL ADVISORS PRIVATE
LIMITED

Mall, oft Westarn Express Highway, Magathana.
Borivali East, Mumbal — 400066, Maharashtra, India, | Mumbai-400 093.
Tel. No.: 022-28706822

E-mail: directori@sheapl.com

Investors Grievance e-mail: investor@sheapl.com
Contact Person: Mr, Parth Shah

Website: www.shcapl.com

SEBI Registration Number; INMOODDT 37183

' BIGSHARE SERVICES PRIVATE LIMITED
| Office Mo, S6- 2. Bth Floor Pinnacle

B/908, Western Edge II, Kanakia Space, Behind Metro | Business Park. Next to Ahura Centre,
| Mahakall Caves, road, Andheri (East),

| Tel. No.: 022 — 6263 8200

| E-mail: ipo@bigshareonline.com

' Investors Grievance e-mail:

| investor@bigshareonling.com

| Website: www.bigshareonline.com

| Contact Person: Mr. Asif Sayyed

| SEBI Registration No.: INRODOD1 385

UNITEC

UMITEC FIBRES LIMITED

UNITEC FIBRES LIMITED

Ms. Disha Vijay Rane,

Company Secretary and Compliance Officer

Bldg Mo 8 Flat No 3, Oshiwara Mahda Complex
Andhen (W), Mumbal-400053, Maharashira, India.
Tel. No.: +91-86570194917

Email: investors@unitectibres.com

Wehsite: https:/unitecfibres.in/

Investars can comtact the Company Secretary and Compliance
Officer or the Registrar to the Issue in case of any pra- Issue
or post- Issup related grievances, grievances including non-
receipl of letlers of aBotmeni, non-credit of allotied equity
shares in the respectve bensliciary account, non-recespt of
refund ordars or non-receipt of funds by electronic mode. elo
For all issue related queries and for redressal of complaints,
investors may also write to the BRLM

AVAILABILITY OF RED HERRING PROSPECTUS AND ABRIDGED PROSPECTUS: Investors are advised to refer to the Red Herring Prospectus and the
Risk Factors contained therain, before applying in the 1ssue. Full copy of the Red Herring Prospectus will be available at the wabsite of SEBI al www.5ebi.
gov.in; the website of Stock Exchange at www.bseindia.com, the website of BRLM at www.shcapl.com and website of Company at hitps:/unitecfibres.in/

AVAILABILITY OF BID-CUM-APPLICATION FORMS: Bid-Cum-Application forms can be obtained from the Company: Unitec Fibres Limited, Book
Running Lead Manager: Smart Horizon Capital Advisors Private Limited, Application Forms can also be abtained from the Stock Exchange and list of
S05Bs available on the website of SEBI at www.sebi.gov.in and website of Stock Exchange at www.bseindia.com.

EEE3 KOTAK MAHINDRA BANK LIMITED
Rogstened Office; ZTBKC, C-2T, G-Block, Bandra Kurla Complex, Bandra [ E ), Mumbal 400051
Branch Office: Plat Ne. 7, Sector = 125 Naida [UP) - 201313
The below borrowens) had svaded ioan from the lender menfionad hensunder which has bagn
assigned fo Kolax Mahindra Bank Lid, Due to defaull, the ksan is dassdied &s MPA. Nabice U's

132} was isswad al the las! known address bul unserved, thus published as allemale service
under Rule 11 Yol Ihe Secuty inferast (Enfoecamanl) Rulas, 2002,

2, (BormowensiLoan Alc Mo Kame of Lendar, Date of Assignment,
Mo Damard Daba & Smoon!

1. IME. Wipen, Mrs Raginl Shakia PCHFL MG [Dec-24), 23.12 2024
A OE00000ES3 04.12.2025, Rs 261466.26

Mortgaged Property Description : Al thal pieca and parcel of proposed resdence situaled at
ploton Khasra NOQ, 3300MM}, Gram Dawd Magar, Ward- Fezulagan], Lucknow LUindar Bounded
Morth: Raasta 16 Feat Wide Saulh: Plot Of Smi. Meenu Dubay East Ofhars Progerty, Wast: Flat
Of Shradhya Shukla, Area Statement ; PlobArea ; 500 Sq. FL, covered ares on Grownd Floor 200
5a. FL Munify: 100 Sq. Ft, Mortgagor Mame: Mr. Vipin

You srecalled upon b pay the above dues with applicable inferest within &3 days of this nodice.
Failing this, tha Bank shall proceed undar the SARFAES] Ack io anlorce the sacured assel. Lindar
Sec. 13 18}, you may redeem the secured zsset within the penmited persad, Undier Sec. 13-{13),
v dre prohibded from ransfarmng the securad assel by sale, Seasze, or ofhenwise withoul Bank's
prar consant

Diata: 15,08, 2026 For Kofak Mahindra Bank Limited
Place: Uttar Pradesh Authorized Officar

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF SYNERGYBYTE INFOTAINMENT PVT.LTD

FORM A
PUBLIC ANNOUNCEMENT

FRIDAY, SEPTEMBER 18, 2026

APPLICATION SUPPORTED BY BLOCKED AMOUNT (ASBA): All investors in this Issue have to compuisorily apply through ASBA. The investors are
required to fill the ASBA form and submit the same to their banks, The SCSB will block the amount in the account as per the authority contained in
ASBA form. On allotment, amount will be unblocked and account will be debited only to the extent reguired to be paid for allotment of shares. Hence,

there will be no need of refund,

For more details on the issue process and how to apply, please refer to the details given in application forms and abridged prospectus and also please
refer to the chapter "lssue Procedure” on page 348 of the Bed Herring Prospectus

BANKER TO THE ISSUE: Kotak Mahindra Bank Limited
syndicate member: Shreni Shares Limited

All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the RHE

Date: September 17, 2026
Place: Mumbai, Maharashira

For UNITEC FIBRES LIMITED

Sd/-

Virander Behl

Designation: Managing Director
DIN: 01322448

UNITEC FIBRES LIMITED is proposing, subject to market conditions and other considerations, public Issue of its Equity Shares and has filed the Red
Herring Prospectus with the Registrar of Companies, Mumbai at Maharashitra on September 17, 2026, The Red Herming Prospectus is available on
the website of the Book Running Lead Manager at www.shcapl.com the website of the BSE [.e., www.bseindia.com and website of our Company at

hitps.//unitecfibres.in/

Investors should note that investment in equity shares invalves a high degree of risk. For details, investors should refer to and rely on the Red Herring
Prospectus, including the section ttled “Risk factors™ on page 27 of the Red Herring Prospectus, which has been filed with ROC. The Equity Shares
have not been and will not be registered under the LS. Securities Act (“the Securities Act”) or any state secunties laws in United States and may not
be issued or sold within the United States or to, or for the account or benefit of, “U.5, persons” (as defined in Reguiations under the securities Act),

except pursuant to an exemption from. or in a transaction not subject to, the registration requirements of the Securities Act of 1933,

Ummeed Housing Finance Pvt. Ltd

Registered office at: Undt 2009-14_ 20th Floar, Magnum Global Park,
Golf Coursa Extension Road Sec-58, Gumgram (Haryang)-122011
CIN:UG552 2ZHRZ0DA1GPTCOSTOES,

NOTICE FOR REMOVABLE OF HOUSE HOLD ARTICLE
Maotlce |5 hareby given to the public In genaral and inparticular to the borrowes (5], co-bomover (5]
and guarantor {5) whose details ame glven Inbelow mentioned that the below described Immovable
property mortgaged, charged to the secured creditor the physical possessbon of which have been
taken on 16,09 2026 by the authorsed officer of M5 UMMEED HOUSING FINANCE PVT. LIMITED

Details of the Secured Asset Property Description
1, BEEMA W/ 0 DINDAYAL ALY THAT PART AND PARCEL OF PROPERTY
(BORROWER) MEASURING 69,12 50.YDS, APPROX SITUATED

2. DINDAYAL /0 GANESHI LAL [CO-BORROWER)
BOTH AROVE RESIDING AT- VILLAGE -JAVA
(183) NEAR TEMPLE B CHARKHI DADRI,

AT-UNDER LAl DORA OLD ABAD OF VILLAGE
JAWA TEHSIL & DISTRICT CHARKHE DADRI
HARYANA. VIDE SALE DEED NO.5557

DHST-BHIWANI 127310 DATED 09/01/2018
3. PARVESH SIMGH 5/0 JAI SINGH BOUNDED AS
(GLARANTOR) EAST:  HOUSE OF MAHENDER

RESIMMNG AT- DHOLI [(40) MAHENDRAGARH

HARTANA- 123023

LAN RO, LXMNGIIE2-2 30020640 &
LYEWNO4G623-240031853

LOAMN AGREEMENT DATE: 14-N0OV-22 & 27-DEC-23

LOAN AMOUNT, RS.300,000/ - + R5.125,000/ -

WEST: HOUSE OF SAMER
MNORTH: HOUSE OF RAJERAM
SOUTH: HOUSE OF RAMEAL

Wi haraby informing yous to remodie your balongings, Household articles from the abowe sadd premisas
withim 30 days from the date of receipt of this notice and well before to inform te us in withen
commanication when pou willing to ramave your househald artickss on receipt of such notics in any
moedie within scheduls tima, fadling which Ummeed Howsing Finance shall not be resporsibls for any
boss or damage or stolen whatspewer and same will be disposed of/sodd on “As is whese is",
As s what is”, and “Whatever there i5* basis as per provisions of law to the proposed highest
succassiul bidder, s,

RELEVANT PARTICULARS

1. | Name of Corporate Debtor Synergybyte Infotainment Private Limited

2. | Date of incorporation of Corporate Debtor |24.09.2015

3. | Authority under which Corporate
Debtor is incorporated / registered ROC- Haryana

4. | Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor U72100HR2015PTCO56765

5. | Address of the registered office and

WeWork Platina Tower, MG Road, Shivaji
principal office (if any) of Corporate Debtor

Nagar, Gurgaon Haryana, India - 122001

6. | Insolvency commencement date in

respect of Corporate Debtor 16.09.2026

7. | Estimated date of closure of '
insolvency resolution process 15.03.2027

8. |Name and registration number of the  |Pooja Gupta
insolvency professional acting as IBBI Regn. No.

Interim Resolution Professional IBBI/IPA-001/IP-P-02937/2025-2026/14513

9. |Address and e-mail of the Interim
Resolution Professional, as registered
with the Board

Address: House No. 1419, First Floor,
Sector 44-B, Chandigarh 160047
Email:ippoojagupta.chd@gmail.com

10.|] Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

Address: D-253, 7th Floor, Phase 8A,
Sector 75, Industrial Area,

Mohali - 160055, Punjab

Email: cirp.synergybyte@gmail.com

11.| Last date for submission of claims 30.09.2026
12.] Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained | NA

by the Interim Resolution Professional

13.|Names of Insolvency Professionals identified to
act as Authorised Representative of creditors | NA
in a class (Three names for each class)

14.|(a) Relevant Forms and a) https://ibbi.gov.infhome/downloads
(b) Details of authorized representatives b) Not Applicable
are available at:

Notice is hereby given that the National Company Law Tribunal Chandigarh Bench- | have
ordered the commencement of a corporate insolvency resolution process of
SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED on 16.09.2026
The creditors of SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED are hereby called
upon to submit their claims with proof on or 30.09.2026 to the interim resolution
professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proofin person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.
Sd/-
Pooja Gupta
IRP in the matter of SYNERGYBYTE INFOTAINMENT PRIVATE LIMITED
IBBI Reg. No. IBBI/IPA-001/IP-P-02937/2025-2026/14513
AFA valid upto 30.06.2027
Address: D-253, 7th Floor, Phase- 8A, Sector 75,

Date: 18.09.2026 Industrial Area, Mohali-160055, Punjab

Place: Chandigarh Email: cirp.synergybyte@gmail.com

Authanzed Officer

Place: Gurugram, Haryana Cugtomer Help line Mo 1800-2026-127
Date: 18052026 M's Ummeed Housing Finance Pyl Ltd
PUBLIC NOTICE

FOR THE ATTENTION OF THE CREDITORS
AND OTHER STAKEHOLDERS OF

M/S. KRRISH REALTECH PRIVATE LIMITED (UNDER CIRP)

This is Lo inform thal the Hon'ble National Company Law Tribunal {NCLT), Mews Dalhi
Banch-lll, vide order in CF Ko, 1B-T2/MNDC2026 dated 1008.2026 has admitted
theapplication for imitiation of Corporata Ingalvancy Heselution Process {CIBP o
M,/ s. Krrish Realtech Private Limited (“Corporate Debtor™) under the provisions
of Insolvency and Bankruptcy Code, 2016 ("IBC") read with the rules and
regulations made . thereunder and has appointad M5, Waterfall Insolveney
Professionals Private Limited through Mr. Gaurang Shah as the Designated
Dirgchor i@, the undersigned as the Imterim Resolution Professional {“IRP) of the
Corporate Debtor. 4= per Regulation & of Insolwency & Bankruptcy Board of India
(insalvency Resoluton Process for Corporate Persons) Regulations, 2016 (CIRP
Ragulations), the IRP hiad published the puldic snnourcement In reguisile Form A
an 13,08 2026 inthe two newspapers viz Financial Express (English) and Jansatta
{Hindi), NGR Editicn

Thig is U Turther Inform that pursuant 1o Googie's policies, the process amail 1D for
the purpose of IBC anmd Regulations thareunder wiz,
I krrishresitech@amall com ™ of “Hrrish Realtech Private Limited junder CIRP)"
has bagn disablad with affect from Blh Septamber 2028, and the undarsigned has
filed complaint/appeal for restoration of sald emall 10, Teavodd any ingonvenience
1o all staketboldérs the undérsigned has creatod now process dmail i)

ThiS is (o further inforim all creditors, vendoss, stakehalders, and the genaral public
that the process email address under IBC for “Hrrish Realtech Private Limited
(urcer CIRP)Y has teen changed 35 followsa:

+ Previous Process Email 1D rp. krrishrealiech®pmalleom

= Maw Process Emall 1D krrishreailech.rp@gmailcem

All Tuture correspondence, afficial communications and statutary decumaents
must besent exclusively tothe new process Email ID as mentioned ahove

Hindly update your records acoordingly.

For Krrish Realtech Private Limited {Under CIRF)

M/s. Waterfall Insolvency Professlonals Private Limited
Resolution Professional

IBBI Reg. no.: IBBI/IPE-D022/1PA-1/,2022-2023/50018

AFA : AAL1/50016/02/311226/20083 valid up to 31.12.2026
Through Gaurang Chhotalal Shah, Designated Director.

Corrigendum to Invitation for Expression of Interest for

GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED
(Under sub-regulation (1) of requlation 36A of the

Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

CIN: L11011UP1989PLCO11004

Contact No: 011-42524454/011-42524488

SHRI GANG INDUSTRIES AND ALLIED PRODUCTS LIMITED

Regd. Offica: Plot No. B-2/8 & 2/7. UPSIDC Industrial Area, Sandila Phase IV, Hardoi UP
Corporate Office: F-32/3, Ground Floor, Okhla Industrial Area, Phase-1l, New Delhi-110020
Email Id:- sacretariali@shrigangindustries.com; Website - www shrigangindusiries.com,

PRESS ADVERTISEMENT- PROPOSED TRANSFER
Motice is hereby given that M/s Shri Gang Indusiries and Allied Producis Limited

held in physical mode in agcordance with the procedure prescribed under SEBI Circular [[1:
No. SEBI/HO/MIRSD/DOSS/CIR/P/2018/139/2018 dated November 06, 2018.

Further, in compliance with the progedure laid down under abovementionad circular
and as per the request received under the Special Window in terms of SEBI Circular No.

following newspapers:,

| This Corrigendum is being issued in reference to the Form G dated
10.09.2026 Published in the matter of GIGA PIPE SYSTEMS INDIA PRIVATE
LIMITED (CIN: U74999DL2020FTC368645, PAN: AA1CG4822F),
undergoing Corporate Insolvency Resolution Process, published In the

Registered and Corporate Office; YES BANK Houss, OFf Weslem Express
Highway, Saniscruz East, Mumbai — 400055 India, Websife; www.yeshank.in

Ves Bk

Wiraregs  The undersigned being the Authorized Officer of YES BANK Limbted undar tha
Securiizafon& Raconstruchon of Fnancs &ssals and Enforcement of Sacurity Interest Act, 2002 {54 of
2002 and in emancise of the powens confrmed undar Section 312y resd wilh Rule B of the Securly
Inderesl (Erdarcament] Rules 2002, maued a damand nodce daled 33 June 2088 calling upan (1) MIS
Shubham Enterprises (Borrower)|2) Mr, Shubham Gupta (Mortgagor, Guaranior) (3Mr &rvind
Gupla (Guarantor & Propriotoed) o repay the amount mentioned in the 3ad nolice being Rs,
1.01,65,938.39- (Rs. One Crore One Lakh Sixty Five Thousand Mire Hundred Thirty Saven Only]
gs on i2-June-2026 ngether with further intarasi and afhar cherges thanson, wihin 60 days from the
date af recaipl of the said nalica Tha Barmower and Guarandars kaving failed o rmpay the fullamaunl,
noticn is Fenaby givan ta e Sormower, Guaranions and e pubic in general bat the urdersigned has
taken possession af he property described hesedn bedow In exercise of powers confesred on b under
Secsan 1304) of the said Act read with Rule Bolthe said Rutes ontha 17 day ol 09 al the year 2026,

The Borewer ard Guaraniors in particular and the public m gereral is herelny cavkoned not bo ded with
ther =aed property and any dealngs with tha =aid praperty will be subject to the charpa of YES BANK
Limitad for balance autstanding emount of R, 1,01,85.938.31 |Rs. One Crare One Lakh Sixty Five
Thepaizand Mine Hundred Thirty Seven Only) as on 12-Jume-202%6 ard infarasl and costs therean,

Thi: Bartowar's atéanion i5 nvited 1o prosisions af sub-saclion (B of Secion 13 of the Act in nespect ol
i Bwaibanb, 10 cad e i Securdd asqets

DESCRIPTION OF IMMOVABLE PROPERTY
Deszcription of the mortgaged proparty
House Mo 22 Plot Mo 15 Meergan| Mohalla Chowk Pargana & Tehsd Sadar

Prayags. Boundaries: East- 6.00 & Wide Gali, West- G.T Road, Morlh- 25 FT
Wide Road, South- House of Late Subhash Sachdeva And Madhwsudan Agarwal

Dt 1 B=09-2026
Place: Allahabad

Mortgagor

Shussham

Gupla S
&rvmd Guota

YES BANK LMITED,
fiuthorized Oificer

[Rule - 8(1)] POSSESSION NOTICE

AdBaaz

=T HOFC Bank Ltd,, HOFC Bank House, Senapati Bapat Mary,
H FHDFC BANK)| | Lower Parel, Mumbai - 400 013 = Branch Office : HDFC
. Bank Ltd. (WBQ) (1=t Floor, 58, Sardar Patel Marg, Civil
Linas, Prayagraj {Allahabad) ULP, Pin-211003

DEMAND NOTICE
Anolicg is hererdy given that the folkesing bormawers have defaulled in he rapaymant of pincpal
and paymend of inferest af credil facililes obtained by them from the Bank and sad faciliies have
classified as Mon-parfarming assats by the Bank. The Notice wens msued to (hem under seclion
13(2) of ibe Sacurilisalion and Reconstraciion of Financal Assels and Enforcament of Sacurity
Interast Aol 2002 on ther (a5t know addrass howevar as such they ara hareby infonmad by way of
pubhc robos aboul the same a5 ke nobices hava relumed undedvarad) unciaimed.

We undarstand your world

Mame of Borrowers & Schedule of Immovable Property
Co-borrowers/ Mortgagor & Security

1. Ws Target With Alok (Borrower | Through Its | Fiat No. 1101 At 11th Floor, Ananda Paims,
Propriator Mr. Alok Singh Addrass Ar-Ground|Par Of Free Hold Site Moo 15ai2, Tharnhd
Floar B-101, Shyarm Pusp 21034, Clive Road, Uttar|Road  (nasipur  Bakhilvara), Pargana &
Pradesh. Indig, 211001 Tehell Sadar; Destrict- Prayagraj Maasuring
2. Mr. Alok Kumar Singh (Co-borrower &|Build UpArea 200,57 Sqm. And CarpelArea
Morigagor) 5/o Narendra Pratap Singh Address | 122,14 3qm., Super Built Up Area 2530 30 1
Al 406 Chautha Floor, Ananda Pabms, Civil Lines, |Le, 23504 Sqm. (Propemy Owned By Mr
Prayagraj, Utkar Pradesh, 21100 Alok Singh) Bounded Az Below: East: Open
3. Mrs, Anju Singh (Co-borrower) Clo Mr. Alok | Setback, West: Open Satback, Nerth : Open
Kumar Singh 406 Chautha Floor, Ananda Palms, | Space Theraalter Part of Flal Mo. 1003, 1004
Civil Linas, Pravagray, Ultar Pradesh, 211007 af 11th Fligor, South ; Dpen Satback

UMMEED HOUSING FINANCE PVT.LTD
Registered office at: Unit 2009-14,20th Floor, Magnum Global Park,

Golf Course Extension Road,Sec-58, Gurugram (Haryana)-122011)
CIN: U65922HR2016PTC057984.

SECOND SUBSEQUENT SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Loan Mo,/ Loan Product Date of Notice | Outstanding as per 1342) Rs. 1,09, 55, 206 00)-
06420528 _ H-Aug-2006 tRupees One Crore Ning Lakh Fifty-Six
Loan Against property | Date of NPA : 05082026 Thousand Twa Hundrad Six Only)

The. Steps are being iaken for substitutad service of 1he notice, The above barmowers, Co-
barrowers and for iheir guarenions {where aver applicabla) are advised fo make the payments of
autztanding within 60 days from the date of the pubfication of this nolice faiing which further steps
‘wil ba [akan as par the provisan of The Secunbsation and Reconstruchon of Financal Assals and
Enforcement of Security Intarest ot 2002, Tha barrowers altantion is nvted fo provisions of Sub-
sectiondB) of ihe Section 13 of the Act, In respeciof the svalable, lo redeem the secured aszats,

E-Auction for Second Subsequent Sale Notice for Sale of Inmovable Properties under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
Act,2002underRule 8(6) readwith Rule 9(1) ofthe Security Interest(Enforcement) Rules, 2002.

Date: 18-00-2026, Place; Prayagraj, UP. For HOFC Bank Lid,, Authorlsed Officer

Notice is hereby given to the public in general and in particular to the borrower(s)/co-borrowers/
guarantor(s) that the below described immovable property mortgaged/charged to the secured
creditor, the physical possession of which has been taken on 06.07.2025 by the Authorised
Officer of M/s Ummeed Housing Finance Pvt. Limited (Secured Creditor). The secured/
mortgaged assets will be sold “as is where is”, “as is what is”, and “whatever there is” basis
through e-auction.

It is hereby informed to general public that we are going to conduct public e-auction through-
https://www.bankeauctions.com

Property Description: All that part and parcel of property having land measuring area 80 sq.
yds., i.e. 3 Marle, its 3/204 share of 10 Kanal 4 Marle, Kitte 3, Khewat No. 2322, situated at
Mauza Gohana, Kabir Basti under Line Nagar Palika, District Sonipat, Haryana. Bounded as:
East: House of Satbir; West: Gali; North: Plot of Sanjay; South: Plot of Satbir.

Date & Time of Auction Reserve Price
S. | Borrower/s & Guarantor/s Name & Last Date ?Esl%bmlsslon EI':\.AD of the
N. Address Oft roperty
Date & Time of the

Property Inspection Bid Increment

Auction Date: 09.10.2026
between 11:00 AM to
1:00 PM, with unlimited
extension of 5 minutes.

Reserve Price:
Rs. 15,84,000/-

1. | 1. Pawan Kumar S/o Kalu Ram

(Borrower), 2. Suman W/o Pawan
Kumar (Co-Borrower) Both above
residing at- Ahar 58, Ahar, Panipat,

Haryana — 132107.

Last Date of Submission of | Earnest Money

TATA CAPITAL HOUSING FINANCE LTD

Regd. Office: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam

L

TATA oy, Lower Parel, Mumbai - 400 013, CIN No, UST150MH2008PLC 187552
POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

4z par Appendix [V read with rule &{1) of the Security Interest Enforcemnent Rules, 2002)
Whareas, the undersignad being the Authorized Officer of the TATA Capital Housing
Finance Limited., under the Securtization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exarciza of powars confared undar
section 13(12) read with rufe 3 of the Secunty Interast(Enforcement) Rules, 2002, issued a
demand nofices as mentioned below calling upon the Borrowers to repay the amount
mentioned in (he natice within 60 days from the date of the said notica.

The bomower, having failed to repay the amount; nolice is hereby given to the borower, in
particular and the public. In general, that the undersigned has faken possession of the
property described herein below in-exsrciss of powers conferred on him under section
13(4 ) ofthe said Actread with rufe 8 ofthe said Rules.

The borrower, ;m particular, and the public n general, are hereby cautioned not to deal with
the proparty and any dealings with the propesty will be subject 1o the charge of the TETA
Capital Housing Finance Limited, for an amound referred 1o below along with mterest
thereon and penal interest, charges, coslz atc. from date mentioned balow.

Bid Documents, Declaration, General Terms and Conditions of online e-auction sale are
available at the website of the service provider, i.e. www.bankeauctions.com. The interested
bidders may also approach Support No. 7291981124, 25, 26 & contact Sh. Bhavik Pandya at
8866682937, Support Email ID: support@bankeauctions.com (Service Provider: C1 India
Private Limited) or auction@ummeedhfc.in. For any property-related query, bidders may
contact Ummeed Housing Finance Pvt. Ltd. at 18002026127. Intending bidders must deposit
the EMD amount via DD/Pay Order/NEFT/RTGS in favour of Ummeed Housing Finance Pvt.
Ltd., Alc No. 50200021387303, IFSC: HDFC0003906, on or before the date and time of EMD.

LAN No.: LXSON02925-260051246 | EMD with KYC: 07.10.2026 |  Deposit: T TN A ion B INJCC R NAIRCH DL Bl RO SeloN 1 ar AR,
Iann ﬁgreen}er&t Dgt1e€:s 31688‘1.2025 up to 5:00 P.M. (IST). Rs. 1,58,400/- inrespect o ime avalabis, o redeem ihe secued assets.
oan Amount: Rs. - - -

it Date of Inspection: Bid Increment: Loan Nama of Obligor(s)/ Amount as per Date of
Total Amount Dive: k- 25.38,015331- | 05.10.2026 between 11:00 |  Rs. 10,000 P Logal Hair (s)f Legal Demand Notice. | Possession
#is on J-Juk- urtherinteres AM to 1:00 PM (IST). and in such :
and Other Charges from 04-Jul-2026. multiples. MNo. Representafive(s)

TERMS AND CONDITIONS OF AUCTION TCHHFO34T00 | Mr. Mohd. Anis Sio Mr. Abdul A= on 07/07/2026, Rs.| 1509-26

0100105329 &
TCHIND34T00
0100106100

Rauf & Mrs. Kaisar Jahan Wio |40,52 763/ (Rupess Farly
Mr. Mohd. Anis LAsi as Mohd. [Lakh Fifty Two Thousand
Anees & Shama Wheat Sewani |Seven Hundred Sixty
Products through Proprietor | Three Qnty)

Date: 18.09.2026 Authorized Officer, Contact No. 18002026127

Place: Gurugram, Haryana Ummeed Housing Finance Pvt. Ltd

Description of Secured Assats/immovable Properties: ALL PIECE & PARCELS OF
Plot no 106 & 107 part, Khasra no- 701 to 716 & 731 t0 733 & 744 Min, admeasuring 775
Sq. FLoor 72026 Sg, Mirs, Silualed al Barora, Husain badi, ward Kanhaiva Madhavpur,
Tehsil & District -Lucknow with all common amenites menboned in Sake Deed, Boundaries:
East—Plotno 108, Wesi - Rest Part of Plot no 108 & 107, Morth - 20 FL wide Road South -
Plotno 114 & 113

Date: - 18105/ 2026
Placea: - Lucknow

Sdl- Authorized Officer,
Far Tata Capital Housing Finance Limited

Form No. INC-25A
Adverisement 1o be published in tha
newspapar far conversion of public
company into a private company
Before the Regicnal Divector, Ministry of
Corporate Affairs Northern Reglon 11
In the matter of the Companies Act,
2013, Section 14 (1) of Companies Acl,
2003 and Ruke 41 of the Companies
(Incorporation) Rules, 2014
AND
In the Matter of VDOIT
TECHNOLOGIES LIMITED having its

registered Office at 43, Belleza Emaar
Marbella, Sector-66, South City,

Gurgaon, Eurﬁgﬂa glarrana. India,

Ummeed Housing Finance Pvi. Lid

Registersd office al: Unil 2005-14 20h Floor, Magnum Global Park,
Golf Course Extension Road Sec-38, Guugram (Haryana)- 122011
CIM:LUE5922HRI0IEFTEOSTEE4.

i. Financial Express - English, Delhi Edition, ii. Jansatta — Hindi, Delhi
Edition, iii. Jaipur Mahanagr Times — Hindi, Alwar Edition, iv. Indian
Express — English, Jaipur Edition, v. Free Press Journal — English, Indore

{"Company”), having its registarad office at Plot No. B-2/6 & 2/7, UPSIDC Indusirial Area, | Edition, vi. Swadesh — Hindi, Saina Edition — —
Sandila Phase |V, Hardoi UP: 241204, have received requests along with the suppoerting 3, Particulars Original | Modified
documents through its Registrar and Share Transfer Agent, ie., BEETAL Financial & L ; Details | Details
Computer Services Private Limited ("RTA")} for transfer of Equity Shares of the Company, | 10. |Last date for receipt of expression of interast_ |17-09-2026|27-09-2026

resolution applicants

Date of issue of provisional list of prospective

19-09-2026 29-09-2026

| [12. TLast date for submission of abjections to
provisional list

21-09-2026|01-10-2026

Any person(s) who has any objection{s)iclaim{s) in respect to the abovementioned transfer in
favour of the proposed fransferee, should lodge such objectionis)/claimis) within 30 days of
thie publication of this notice with the Company at F-32/3, Ground Floor, Okhla Industrial Area,

SEBIHO/MIRSDIPoD/PICIR/2025/97 dated July 02, 2025 and SEBI circular No, HO/38/ ||13. |Date of issue of final list of prospective 22-09-202602-10-2026
13/11{2)2026-MIRSD-POD/I3T50/2026 dated January 30, 2026, It Is proposed to effect ||___|résolution applicants |
the transfer of Equity Shares as per the details mentioned herein balow: 14. |Date of issue of information memarandum, | 23-09-2026) 03-10-2026
r T r ; : . . evaluation matrix and request for resolution
ar. Tralns eror| [ransiarar No. O ahare | Distinctive Number | Proposed | |ptans to prospective resolution applicants _
No.iFalio No. |Name shares EEF“:CE‘E TFEF?:EEE | [15. |Cast date for submission of resolution plans | 03-10-2026113-10-2026
_ e Ehaad = &0/-
1. [17257 |Hemanl Jain | 100 | 20813 | 2080571-2080670 | Apurv Manoj Kumar Anand
2 [17256 Dilip Jain 100 20812 2080471-2080570 | Luneya Resolution Professional in the malter of
N T e e SR o TP e | GIGA PIPE S3YSTEMS INDIA PRIVATE LIMITED
3 |17258 | Pushpa 100 | 20814 | 2080671-2080770 | IP Registration No: -1BBUIPA-001/IP-PO00S4/2017-18/10180
4 |17261 | Shanti Luniya | 100 | 20817 | 2080971-2081070 Registered address; 2, Community Centre, 3rd Floor,
5 |17262 C.P Luniya 100 208418 B1071-2081170 Dale; 18/09/2026 (Mear PYR/McDonald), Maraina, New Delhi-110028
e T S T e - | Place: New Delhi E-mail id: gigacirp2025@gmail com
6 |758 Jinendra Luniya| 100 | 3348 | 333871.333070 S T !
7 17259 | Kalpesh Luniya [100 | 20815 |.2080771-2080670 |
| = Whereas, the undersigned being the Authorized Officer of IIFL Home Finance Limited (Formerly known as India Infoline
8 1.32_5-'5 Manju Luniya 104 'EI}EJ.E' 2':'%1]_5?1_ .E.I:l.'.ﬂ _ﬂl_Eif'-El_ Housing Finance Ltdfc)] (IIFL-HFSI;_) under the Securitisation and Reconstruction of Fina(ncial Asgets and Enforcement of
q 17263 Dharmendra 100 20819 2081171-2081270 Security Interest Act 2002 and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security
Luniva Interest (Enforcement) Rules 2002, a Demand Notice was issued by the Authorised Officer of the company to the
0y lBorrower/Cﬂ-E]ortr?r\:vers gwention%d#ere;inkbelow to repay thef?rr]nount, ngtticg is hgge(tj)yhgivgn Loe }he borrower and fthe pub-
3 : 1. ic in general that the undersigned has taken possession of the property described herein below in exercise of powers
1 U .Tf_g_ e LE L_”'ﬂ’a_ — I 1-|;I.ﬂ _3 _34_? -_3_3;5 { E’ 24 m!:l__ =t confe?red on him under Sectign 13(4) of the said Rules. The borrower inyparticular and the public in general are hereby
11 17264 Madhu Luniya 100 20820 2081 271-2081370 cautioned not to deal with the property and any dealings with the property will be subject to the charge of IIFL HFL for
an amount as mentioned herein under with interest thereon."The borrower's attention is invited to provisions of sub-sec-

tion (8) of section 13 of the Act, If the borrower clears the dues of the "lIFL HFL" together with all costs, charges and
expenses incurred, at any time before the date fixed for sale or transfer, the secured assets shall not be sold or trans-
ferred by "lIFL HFL" and no further step shall be taken by "lIFL HFL" for transfer or sale of the secured assets.

Name of the Borrower Description of the Secured Asset (Immovable Total Outstanding Date of Date of

...... APPLICANT

MNotice is hereby given fo the general
public that the company intending fa
make an application to the Ceniral
Govermnment under section 14 of the
Companies Act, 2013 read with
aloresaid rules and iz desirous of
converting inte & private limited
company in terms of tha spacial
resolution passed at the Extra
Ordimary General Meeting held on
1ath Sepiember, 2026 o enable the
company o ghve effect for such
COMVersion

Any person whose inferest s likely {o
be affected by the proposed
change/status of the company may
deliver or cause 10 be delivered o
gend by regislerad post of his
ohjections supported by an affidavit
statimg the nature of hie Interast and
E]rmde of opposition o the Ragional

irector, MNorthern Region I,
Corporale Bhawan, Plol No.4-B,
Sector 27-B, Chandigarh, PIN-
160019, within fourtean days from the
date of publication of this nofics with &
copy 1o the applicant company at its
registerad office at 43, Belleza Emaar
Marbella, -Sector- 68,, South City,
Gurgaon, Gurgaon, Harvana, India,
122018.-

For and on behalf of the Applicant
For Vdolt Tachnologies Limited
Marinder Kumar Kamra
Mana Irr;'gu Dlrezcgaar
IN-0F10 1

ADDRESS:

Complete Addrass of Registered Office:
43, Belleza Emaar Marbella, Sector-66.,
South City, Gurgaon, Gurgaon,

Haryana, India, 122018-6.5

APPENDIX IV [See rule B(1)] POSSESSION NOTICE

Whereas. The undersigned baing the authorized officer of the UMMEED HOUSING RNANCE PVT. LTD
unier the “Secusitization and Recorstruction of Financinl As5eks and Enlancement of Securily inferest
fhct, 200254 of 2002 and in sxercise of powers conferred under section 13]13) read with Jrule 3] of
the secunty inferest [Enforcemaent) Rules. 2002, isstied domand notices to the Borrower /s a5 details
heredn under, cafting upon the respectve Bomowers o repay the amount mentloned In the notice with
all costs  charges and expenses &l actual date of payment within 60 days from the date of the receipt
of the sadd notece, The sald Bamower) Co-boamewery Guaranion Martgagar kaving failed 1o repay the
amount, notice is hareby givan to the bonmoaes/ Co-borowar/ Guarantor/ Mortgagor and the public in
general thal the andersipned has taken Physical possession of the prapery deseribed benein below in
exercisa the powers conferrad on him under sulb-sactsan (1) of saction 13 of the sald act read with rule
B oal the secundy ntenest Enfarcement ules, 2002 on this date,

The Bosrower, Co-harmrowes, Guarastor/Morlgagar in particular and the public In ganeral is hereby
cautioned not to deal with the property and dealings with the proparty wi¥l be subject to the charge of
the UMMEED HOUSING FINACE PYTLTD. For the amount specified thersin with further intenest, cosis
and charges from raspective dates thereon untid full payment

Thee Barnowes' s atbention i irited 19 provisson of sub section (8) of Section 13 of the Act, in mspect of
time availabba, to redesm the secured assats.

Ditails of the Borowers, Co-bomrowars and Guarantors, Securities, Qutstanding Dues, Domand Notice
sant under Saction 130 and Amount claimed thene under and Date of Passession is gven as undar

Hame amd Address of the Bormewes, Demand
Co-Barrower Guarantar Loan Detadls of the Secured Assel | Notiee | Amount Due i Bs.
Aecount Ka. and Loas Amounl Date

1. BEENA W0 DENDAYAL ALL THAT PART AND PARCEL OF 12-May- (R5.259.113/7-&

(BORROWER) PROFERTY MEASLIRING 65,132 MWes |R5132,283,-
2. DENDAYAL 50 GANESHI LAL SOUYDS. AFPROK SITLATED AT- TOTAL ARGREGATE
(CO-BORROWER) LINDER 1AL DOR& QLD ABAD] OF ARIDUINT OF
WILLAGE RaWis TEHSIL & DHSTRICT
B0TH ABDVE RESIEMNG AT-
CHARKHI DADRI HARYANA. VIDE
VILLAGE -AAVA[183) NEAR SALE DEED N0.5557 DATED
TEMPLE BO CHARKH DADRI, prAm
0908 /2018 BOUNDED AS 16th THOLUSAND THREE
DIST-BHIWANI -127310 ~ |EAST HOUSE OF MANENDER SER. | LUNDRED MINETY
3, PARVESH SINGH 530 JAL SINGH  poreT  HOUSE OF SAMER 226 SO OMLYIAS ON
(GUARANTOR) MORTH: HOUSE OF RAJERAM 12-MAY-2025 =
RESIDING AT- BROLI {4 SOUTH: HOUSE OF RAMFAL FURTHER INTEREST
MAHENDRAGARH HARYAMA- 123024 AND OTHER CHARGEY

LAN NO, LAMNGO3E22-230030265
B LYBWNO4 623-24003 1893
LOAN AGREEMENT DWTE: 14-NOV-22
& 27-DEC-23
LOAN AMCUNT, RE.300,000, -
¢ k5125000

FROM 13-MAY-2025

Place: Gurugram, Haryana

Ummeed Hnmin“;lr‘mm:n Pyt uu!

Date: 18,09.2028 Contact on Toll free No.1800-2026-127

Phase-ll, New Delhi-110020 or by email at secretarial@shrigangindustries.com or its RTA at (s) / Co-Borrower(s) Property) Dues (Rs.) De:';a" Z‘;?s:'
3rd Floor, 99 Madangir, Behind Local Shopping Complex, Near Dada Hardsukhdas Mandir, Mr. Harmandeep Singh All that piece and parcel of Property out ofkhewat o y4neaq  Notice T“E BIEGEST cnplTnl
New Delni- 110062 or by email al beetalrta@gmall.com, Mr. Jaswant Singh E°-351’31T5Ekfl‘atj’”.‘ ”°-;§5S”U:t?‘sl‘(” V”'apgef“gi (Rupees Four Lakh
|f no objection/claim is received by the Company or its RTA within the stipulated period, the Mrs. Parmijit Kaur ~ *aPur@. Tehsil Jaito, Distt. Faridkol, Punjab, gory thoisang 50 0e 45 0. n"E cn" P“SSESS
i 1 i 151203. Area Admeasuring (In Sq. ft.): Property .
Company shall proceed to effect the transfer of shares in the name of the proposed transferee. (Prospect No. Type: Land Area, Built Up Area, Carpet Area Five Hundred and 2024 2026 K“ 0WIEBEE
For Shri Gang Industries and Allied Produets Limited IL10305159)  pyorerty Area: 5445.00, 855.00, 780,00 Ninety Nine Only)

Sdi-
Kanishka Jain
Company Secretary

For, further details please contact to Authorised Officer at Branch Office: SCO 21, 5th Floor, Ludhiana Ferozgandhi
Market, Ludhiana, Punjab-141001 or Corporate Office: IIFL Tower, Plot No.98, Udyog Vihar, Ph-IV Gurgaon, Haryana.

Place:Punjab, Date: 18-09-2026 Sd/- Authorised Officer, For IIFL Home Finance Ltd.

epaper.financialexpress-.ann‘. &

¢ FINANCIAL EXPRESS

[ LR

Date: 17.09.2026
Place: Delhi

New Delhi
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All capitalized terms used harein and not specifically defined shall have the same meaning as ascribad tothem inthe RHP

For ArMee Infotech Limited
on behalf of the Board of Directors

Sdl-
Place: Ahmedabad, India Purnima Jain
Date: September 17, 2026 Company Secretary and Compliance Officer

ARMEE INFOTECH LIMITED is proposing, subject to applicable statutory and requlatory requirements, receipt of requisite approvals, market conditions and other considerations, to make an initial public offering of its Equity Shares and has filed the Red Hering Prospectus dated September 16, 2026,
with the ROC. The RHF is available on the website of SEBI at www.sebi.gov.in, as well as on the websites of the Stock Exchanges i.e. BSE and NSE at www bseindia,com and www.nseindia.com, respectively, on the website of the Company at www.armeeinfotech.com and on the websites of the Book
Running Lead Managers ("BRLMs"), i.e. Khandwala Securities Limited and Saffron Capital Advisors Private Limited at www.kslindia.com and www.saffronadvisor.com respectively. Potential investors should note that investment in equity shares involves a high degree of risk and for details relating to
such risks, please see the section titled “Risk Factors™ on page 16 of the RHP. Potential investors should not rely in the draft red herring prospectus dated September 26, 2025 for making any investment decision but should only rely on the information included in the RHP filed by the Company with the
ROC, SEBI and Stock Exchanges. This announcement is notan issue of securities for sale in the United States or elsewhere. This announcement has been prepared for publication in India only and is not for publication or distribution, directly or indirectly, in or into the United Siates,

The Equity Shares offered in the Issue have not been and will not be registered under the U.5. Securities Act of 1933 or any other applicable law of the United States. Accordingly, the Equity Shares are being offered and sold outside of the United States in offshore transactions as defined in and in
compliance with Regulation S underthe U.S. Securities Actof 1933 and the applicable laws of the jurisdiction where such offers and sales are made.,

The Equity Shares have not been and will not be registered, listed or otherwise qualified in any other jurisdiction outside India and may not be offered or sold, and Bids may not be made by persens in any such jurisdiction, except in compliance with the applicable laws of such jurisdiction
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*CROSSWORD

6097

°* OVER THEHEDGE

THIS WSAMF)‘ALNAYS'
HAPPENS TO E!’

symicaeLrrY&TLEws | * ROYAL STARS

0siL
PO YOU WANT THE BAD
P%?&’f‘taaﬂ&m:’ NEWS OR TiE REALL
HUMANS., SUPER-HORRIFI;

ACROSS

1Left office and went

tobed (7)

5Small part of astone carving (5)
81sit suitable for eating only in
the daytime? (5.4)
9Sendamorse message or
intercept one (3)

10 Novice reporter goes toa
Caribbean island (4)

12 Doctors should be seen in
dry spells (8)

14 An unparticular person (6)
15 Thestory of Achilles”
heel?(6)

17 Changes locks (8)

18 Employed to collect various
dues (4)

21 Mother comes backina
frenzy (3)

22 Lay preacher? (9)
24Useadivinegift to find
water (5)

25 Ponders devious

answer (7)

SOLUTIONS CROSSWORD 6096 ACROSS: 1Manifest, 5 Mugs, 9 Revue,

10 Asunder, 11 Flock of sheep, 13 Tramps, 14 Single, 17 Restlessness,

20 Counsel, 21 Alien, 22 Star, 23 Trekkers DOWN: 1 Mere, 2 Novella, 3 French
polish. 4 Shadow, 6 Undue, 7 Scrapped, 8 Question mark, 12 Attracts, 15 Gas

fire, 16 Ostler, 18 Sousa, 19 Ones

JUMBLED WORDS

Given below are four jumbled words. Solve the jumbles to make
proper words and move them to the respective circles below.
Select the letters in the shaded circles and jumble them to get the

answer for the given quip.

Itisbettertobe__forwhatyou
are not - Andre Gide (5,..,5)

124/ 10} PRO| 30 01 UL 312 OA TeLM 10} Patey G 01 21121

BY BILLWATTERSON
ST STAND STILL AND HE IMAGINED IT.
TR NOT TO IMAGINE THAT
AT MIGHT VERN WELL CRANL
| DO YOUR SHIRT AND H
INTO R PANTS! -
WN A
1Scoundrel I catch concealing \
asouvenir (5)
21t may show the name of the
game (3)
3Risingstar? You mustbe
joking! (4)
4Gloomy doctor havinga bad
vear (6)
5Getting cool and rude
treatment, blushed (8) )
650 good nobody will play
you? (9)
7Disapproved of whatamodel | o MARVIN BYTOMARMSTRONG
didafterwork (7)
11Does it have a view on where - -
loswim7(3.6)b de® THAT LaDy ) (( BUT THAT'S TEACHERS AREN'T EVER
13Inturnl've ecomei e (8) /]
il || Loods st § , MeoSSIBLE! ALovED 0 oA 18
16 One who foils trespassers? (6) . SCHOOL BUILDING!
19 Went out with boys in old TEACHER! (= A~
hat (5) A
20 Adoctor’s name (4) i
23The Roman I found among -
the Goths (3)
T
DIFFICULTY LEVEL <
4sINSTRUCTIONS 6 4 :rr 9(3/6[/2/1/5|7'8|4
Tosolvea Sudoku =1 I i
Lo | puzzle, every digit from 3| | | |5]|8 g 7.5(4/18/3/9/6/1|2
1to9 mustappearin
arethantobe_forwhatyou i R || 1]3|7 é 2(1/8]6 74|5(9|3
© | columns,ineachofthe || 7 | B 4 2 a 1/7|5|4|6/3|9/2(8
nine horizontal rows 1 1 1 1 1
DeiceD 2| S 8 . 2| || ||3/6|9]7|2]8|4|5]1
b | Q| minebores. 1] 7] lals]| |2 ||a/8]2]|5/8[1]|3]6]7
v Sl | | | | [3%[8] | Q| [8[2[3[9]4(6]1(7]5
1 1s = Very easy; 2s = Easy;
‘ O 3s=Medium; 4s = Hard; 7 5. 8 3 64|71 52 83 9
apig aipuy - ousie nok 55=Very Hard; 2 1 o 5/9/1(3/8/7]|2/4|6
YIMSNY 65 =Genius | [72]
ysine1 ‘3pioag eol9 ‘asea] SNOILNT0S

R=g|s|=r=d Office:
e Office:
Mumbm 400 051.

TYGE®

Pursuant to taking possession o the secured

Tyger Home Finance Private Limited

CIN: U65999G)2017PTC098960, Website : www.tygerhomefinance.in
PUBLIC NOTICE FOR E-AUCTION CUM SALE

Shikhar, Nr. Mithakhali Circle, Navrangpura, Ahmedabad-380009, Gujarat, India
One BKC, C-Wing, 1004/5, 10th Floor, Bandra Kurla Complex, Bandra (East),
Maharashtra, India.

et enload b by S Aozn Offce of Tyger Home Finance Pvt Ltd. (formerly
egi

Enforcemen of Secunly Interest Act, 2002 for

[WHERE IS BASIS', ‘AS IS WHAT IS BASIS' and ‘Whatever Is Th

fer to ‘THFPL
n relizaton ofloan cues from borowers,n tho folowing loan acoouts gt (0 sle on AS s
Is Basis', The sale will be done by the undersigned through websie:

Loan Agreement No
IBorrower{s) / Co-Bor-
* | rower (s) | Guarantor(s)

Demand Nofice Date| Reserve Price
Description of Inmovable property standing Amoun
[S-cuM «m) ‘ Bid Increase Amoun|

1 802HLL001223623
Mahendra Gadri |

38, Vilage Babrana, Gram Panchayat - Babrana, P‘anchayams 15970!5(“7231 R Sl
"

Sami Banera Dt Bivar R, Admeasurng 566 S

Pala no.

R A000

| West
House of Mahendra Jat, North oty Fee, South: House of|

e onon

10102025
Bachi Ja |
020HLODTA75705] | Al ihat plece and parcel of and along wih structure Sianding| _ 13Nov-2s Re, 91030751
2 802HLLO01175706 there on being the Residential Property Plot No. NIL (Patta No. s. " Rs. 91031 |
Pappu Lal Bairwa | {031, Situated at Vilage Aaspu, Gram Panchayal Nthdiyas | (857095+583228) —— = toet —]
Shanti Devi/ Panchayat Samii Raipur Dist Bhlwara Rajasthan measuring 19| As On Date -
LalB: + 18282 Sq. f. Which ndof|  12-11-2025

- Eas
Savent Mol Singh, West Road 20 £, Nor Fous o B
Sohan Nayak, South: House of Sham LalIMangi Lal Bainva

BY GEORGIANICOLS

ARIES (MAR 21- APR 20): This is a poor day to challenge
anyone. You won't be pleased with the results. Neverthe-
less, it'sin your bestinterest to work hard. You can also
make thome. i

blessed. Tonight: Explore and learn.

i

TAURUS (APR 21- MAY 21): It's imponanno think big
today. Enjoy- sing projects.
Cummunlcanonswwllgowel\today Don't push your luck at
work. Avoid conventional choices. Today is the day to go
big or go home. Tonight: Check your finances.

GEMINI (MAY 22 - JUNE 21): Focus on home, family anda
parent. Work colleagues are supportive today. Discussions
with kids and perhaps an older friend might fallflat. Go
with what works today. Tonight: Be cooperative.

CANCER (JUNE 22- JULY 23): This s a poor day toask for
permission or approval from authority figures, parents or
the police. Instead, use your energy, drive, communication
skills and winning charm to goafter what you want on your
ownterms. Believe n yourself. Tonight: Work.

a

LEO(JULVZA-AUGZR) Don'tgiveintoworrytoday. It
gef Focus on makir you live look
more attractive. Why not entertain. Trust your moneymak-
ingideas today. Tonight: Socialise.

VIRGO (AUG 24 - SEP 23): Today you might wonder
about your place in the world. You might feelisolated or
lonely. Perhaps you have to say goodbye to a loved one.
Your best choice is heavy mental work. Tonight: Relax.

LIBRA (SEP 24 - OCT 23): Today is the classic time for the
ending of things, especially close relationships. Dis-

relationship. You might have to reportto an authority fig-
ure. Tonight: Studyand discussions.

SCORPIO (OCT 24 - NOV 23): Your best option today is to
work hard at whatever is in front of you. Mental work will be
the best choice. You will pvobab\y|mpvessaulhnrltyﬁgr
ures with your y Tonight:
Check your money.

SAGITTARIUS (NOV 24-DEC 22):Chidrenmightbean

increased today. Youalsomight b

withyounger peoplein some fashion. Discussions about
heod fehild

proj
be serious. Tonight: You're strong.

CAPRICORN (DEC 23 - JAN 20): A serious discussion
with someonein a position of authority might take
place today. If you are displeased with what happens,
thisis not the day to express your views. When working
today, take breaks to keep your spirits up.

Tonight: Enjoy privacy.

AQUARIUS (JAN 21- FEB19): Writing projects and issues
related to medicine or thelaw mlghl be onerous today. You
might feel like "

Don't e discouraged. Tackle whatisinfrontof you n small
bits. Tonight: A friendly discussion.

thanyou

, especially if you're di

PISCES (FEB 20 - MAR 20): You might feeldiscouraged
about
inheritances, shared property, taxes or debt. Your abilty to

joband health will mak toyour
future ths year. Tonight. You look good to someone.

Corrigendum to Invitation for Expression of Interest for

GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED
-regulation (1) of regulation 36A of the
Insolvency and Bankruptcy Board of India
solution Process for Corporate
Persons) Regulations, 2016)

Thls Comyaudum Is being lssued in referenca to the Form G dated

VUJAYAWADA, Date: 17.08 2026 Sd/- REGISTRAR

or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any

NOTIFICATION FOR ADMISSIONS INTO Whilst care is taken prior 1o
Oniine rfoms are invited from the-el bl cand e o admision s ool e {ndex
into BHMS Course under All India ounh; I0) and Managament its contents. The Indian
(1Q) Seats in Private Un-aided Non-M) Hommpilhyce\ll namlmd P (Insolvency R
1 Univaaty for e i ms- Express (P) Limited cannot
falnbs acdem = | beheldresponsible for such
i i contents, norfor any loss or
Quota (MQ) Seats 09,00 P.M an 23.00.2026 damage incuredasaresultof
" Sy ',‘;};‘ iy ool associations or individuals
Proay advertising in its newspapers

matter of GIGA PIPE SYSTEMS INDIA PRIVATE
LIMITEEI (CIN: UHSGQILZGZ’QFI’D]GIHE PAN: AA1CGAB22F),
undergoing Corporate Insolvency Resolution Process, published in the
following newspapers:,

I. Financial Express — English, Delhi Edition, ii. Jansatta — Hindl, Delhi
Edition, iii. Jaipur Mahanagr Times - Hindi, Alwar Editicn, iv. Indian
Express ~ English, Jaipur Edition, v. Free Press Journal - English, Indore
Edition, vi. Swadesh - Hindi, Satna Edition

or otherwise acting on an
advertisement in any
manner whatsoever.

Aadhar Housing Finance Ltd.
Corporate Office : Officz Nos, 501 & 503.5th Floor, Lightbrdge, Saki
Angherl East Mumha\.:murnm‘Dlﬂntl)l\lanamllha 400072

Vihar Road, H ﬁAkadhalj

Marg, Plat 20011R)
Dtfice: Piot No, - €. 2nd Floar, Opp. Hyundai Shawroom, D1d RTO Road, Gandhi Nagar, Bhilwara - 311001

‘The e-Auction

END Submiasion Rotouni deale Alc No- ADANIHTOEMDAHFOO1, Bark Name: CICI BANK
(10% of RP) NEFT / RTG Name of Beneficiary: ADANI HOUSING FINANCE PVT LTD, IF

Datel Time o e-Am:nnn I 27-10-2026, 11.00 AW TO 4.00 PR

Authorised Office [ ‘Ajay Kumar - 9619661491/ Mohit

TERMS & CONDITIONS:

ing held on “AS IS WHERE IS” and "AS IS WHAT IS BASIS".

1. Inspection at Site on 06-10-2026 & 13-10-2026

2. Online BID (EMD) / Offer start on 18-09-2026 and end on 21-10-2026 before 5:30 PM

3.0 the best of knowledge and information of the Authorised Ofcer,there is no encumbrance on any property. However,the intending bidders

(Rajasthan)
Magaur Branch fice; 20 Floor Dl Gatg Rogd. Khats Pura, Nagaur Rijasthan-341001
: SthFloor, Bluck-E-15/8, Saniay Place, Agra, UP-282002
Agra Awas Vikas Branch Dffice; Unit No. 206, 2nd Fioor. Padam Corporate Fark, Plot B5-10, Sactor-13, Awas Vikas Sikandra

et by regisering name with htps:/Tygerhome.procure247.com) through Login ID & Password. The EMD shal be payable through NEFT
in the account mentioned above.
6. After Regstraton (One Time) by the bidder n the Web Portal, the intending bidder/ purchaser is required to o5 the copies of the following

‘E. Particulars Driginal ‘ Modified
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Oriental University
hosts seminar on

T -
E Fal
Our Staff Reporter

INDORE

Oriental University, Indore,
in association with the Fac-
ulty of Agriculture and Office
of International Affairs, or-
ganised a one-day seminar
on  Higher  Education
Abroad. The seminar focused
on higher education oppor-
tunities and academic path-

ways at the  Royal
Agricultural University
(RAU), UK.

The seminar aimed to ac-
quaint students with inter-
national education
opportunities, study path-
ways in the UK and career
prospects in agriculture and
allied disciplines. Royal Agri-
cultural University South
Asia Representative Ankit
Joshi was the expert speaker
and shared information on
higher-study opportunities,

abroad

admission pathways and ca-
reer prospects.

The session highlighted in-
ternational academic experi-
ence, professional skills and
global exposure. Students
and faculty members partici-
pated in the seminar.

The programme was or-
ganised under the guidance
of Faculty of Agriculture HoD
Dr Praveen Kumar Sahu and
Office of International Affairs
Head Dr Supriya Pathak,
with coordination support
from Faculty of Agriculture
Assistant Professor Dr Sayan
Chowdhury.

Chancellor Praveen Thak-
ral, Pro-Chancellor Gaurav
Thakral, Pro-Chancellor Prof
Dhruva Ghai, Chief Manag-
ing Director Prof Garima
Ghai, Vice-Chancellor Prof
Amol Gore and Registrar Dr
Acharya Harendra Saraswat
attended the programme.

SVIMS launches 3
skill-based workshops

b i T
Our Staff Reporter
INDORE

Shri Vaishnav Institute of Man-
agement & Science (SVIMS),
Indore, inaugurated three
skill-oriented workshops
under its Value-Added Course
initiative at the Department of
Management (PG).

Dr Narendra Kumar Totla,
professor at IMS, DAVV, and
Abhishek Pathak, sales man-
ager at HP, Indore, attended
the event as chief guests.
SVIMS Director Dr George
Thomas and Department of
Management (PG) Head Dr
Mandip Gill welcomed them.

The programme began
with the lighting of the lamp
and Saraswati Vandana. Three
workshops were launched:

Analytical Tools (SPSS and
AMOS), convened by Dr Sapna
Parihar; Sales Workshop, by
Dr Digamber Negi; and Pro-
ject Appraisal and Analysis
Workshop, by Dr Rekha Mel-
wani.

Addressing the gathering,
Thomas stressed the impor-
tance of foundational skills in
adapting to industry changes.
Totla said, “Your skill will de-
termine your future,” urging
students to build practical
competencies. Pathak said
sales involves trust, communi-
cation and relationship-build-
ing. Dr Nitika Asawa
conducted the programme,
while Negi delivered the vote
of thanks. Faculty members
and final-year students at-
tended the event.

BALD SIDE| Rich boy-poor girl love marriage
on the rocks; couple met on Facebook

an loses both.

Hair & wife

Smita
BHOPAL

Four years after his marriage,
a young and successful entre-
preneur from the city has filed
for divorce saying that his wife
calls him ganja (bald) and has
abandoned him.

The man is from a rich
family, while the wife’s parents
belong to lower middle class.
She hails from a city in the
Vindhya region and was stay-
ing in Bhopal to pursue her
education. About five years
ago, the two got introduced to
each other on Facebook when
they were preparing for the
Madhya Pradesh Public Ser-
vice Commission examination.

After meeting virtually, they
met in person and soon fell in
love. The woman told him that
her parents want her to marry

soon. The man agreed and
they got married in 2022. The
man spent Rs 15 lakh on
would-be bride’s wedding
shopping. He also paid the en-
tire bill of their marriage. His
parents gifted jewellery worth
Rs 20 lakh to their daughter-
in-law.

However, things turned
sour within two months of the
marriage. Hurt by the

, womans behaviour, her in-

glaws asked their son to move

€

zout of their house and start
living elsewhere with his wife.
And he did so. The man got
his wife enrolled in an MBA
course and launched his own
business, which was quite suc-
cessful. Then, he got a job in
the USA. However, his parents
asked him to stay in India.
And he complied with their
request. This decision angered

his wife.

After this, the woman
started taunting her husband
saying that he was bald and
not good looking. In July this
year, she left home without
informing the man and began
living elsewhere. After wait-
ing for some days, the man
vacated the rented accom-
modation and started living
with his parents. Sub-
sequently, the woman visited
her in-laws’ house and
abused them.

According to a counsellor,
Shail Awasthi, assigned to
their case, now, the man has
filed for divorce at the Bhopal
District Court. “He said that he
doesn’t want to continue his
marriage at any cost. The wife
said she would file a domestic
violence case against her hus-
band,” Awasthi said.

madhya pradesh

Indore, Friday, September 18, 2026

Nitin Nabin to
take feedback on
govt, party

Our Staff Reporter
BHOPAL

BJP's national president Nitin
Nabin will take feedback on
the performance of the gov-
ernment and the party during
his first visit to the state as or-
ganisation's head.

From Ujjain, Nitin Nabin
will go to Indore, from
where he will leave for Pa-
thankot. Before leaving for
his next destination, Nabin
will discuss several issues
with Chief Minister Mohan
Yadav and the party's state
unit president Hemant
Khandelwal.

He set aside two hours of
his schedule for the dis-
cussion in the morning. Nitin
Nabin will discuss the state-
related issues and may take
feedback on the Sewa San-
kalp Abhiyan.

When he was the national
general secretary of the Bha-
ratiya Janata Yuva Morcha,
he was in charge of the state.
So, he has an understanding
about the functioning of the
state party unit. The chief
minister and several other
leaders from MP recently
met Nitin Nabin in Delhi.

WCD dept to hold grievance camps twice a month

Our Staff Reporter
INDORE

The Women and Child De-
velopment Department has
announced a decentralised
grievance redressal mech-
anism across all divisional
and district headquarters
in Madhya Pradesh to ad-
dress administrative delays
and employee grievances.
Under the initiative,

Commissioner Sandeep GR
has directed that grievance
redressal camps be held on
the first and third Wednes-
day of every month from 2
pm to 5 pm.

Anganwadi workers and
helpers, as well as district-
level officials, will be able
to raise service-related is-
sues at the camps.

The camps will address
issues including delayed

appointments, time-bound
pay scales, promotions,
compassionate appoint-
ments, retirement pensions
and other pending finan-
cial dues.

Every application will
be recorded in an official
register for monitoring and
review.

Commissioner Sandeep
has also directed that staff
salaries be disbursed by

the first of every month.
Authorities have been
asked to expedite payment
of Anganwadi honor-
ariums, medical reim-
bursement bills and travel
allowances.

The initiative aims to re-
duce administrative delays
faced by field-level workers
and streamline grievance
redressal within the de-
partment.

Passenger service

v

Our Staff Reporter
INDORE

The Passenger Service Cam-
paign-2026 was launched at
Devi Ahilyabai Holkar Airport
on Thursday and will continue
till Oct 10. It aims to improve
passenger amenities and pro-
mote cleanliness.

Union Civil Aviation Min-
ister Kinjarapu Rammohan

drive takes off
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Naidu inaugurated the na-
tionwide campaign in Delhi.
Airport Director Sunil Mag-
girwar said the city airport
programme began with the
singing of Vande Mataram.
Folk dances and cultural
performances were held at
the terminal in the evening,
with passengers also partici-
pating. Gifts were dis-
tributed to them.

High-tech gambling dens
turn into surveillance hubs
to evade police raids

Our Staff Reporter
BHOPAL

Gambling den operators are
now adopting elaborate secur-
ity arrangements to evade po-
lice raids. They are installing
CCTV cameras not only on
their premises but also along
roads and lanes leading to the
gambling spots.

Police sources said operators
were using a network of cam-
eras spread across nearly a one-
kilometre-radius of gambling
dens while being installed at
strategic points, including small
shops and other establishments
nearby. The feeds are continu-
ously monitored by a person
specifically assigned to keep
watch for suspicious move-
ment.

Khan. Additional DCP Shail-
endra Singh Chauhan said
CCTV cameras were found in-
stalled not only around Khan’s
house but also along surround-
ing lanes and roads to monitor
police movement. The cameras
were connected through Wi-Fi
to mobile phones, allowing
members of Khans family to
monitor the surroundings re-
motely. However, the Crime
Branch managed to catch the
gamblers unaware by conduct-
ing reconnaissance using a
drone camera before the raid
and choosing the early morning
hours.
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Come to my clinic:
Patients flag private
practice by govt doctors

Rishita Tomar
BHOPAL

Patients visiting government
hospitals for treatment in
Bhopal say they are often
asked to continue consulta-
tions at doctors’ private
clinics, where they are told
they can be examined in
greater detail. The allegation
comes as several govern-
ment doctors continue pri-
vate consultations after duty
hours, with some patients
claiming that they are spe-
cifically directed to these
clinics despite first ap-
proaching the government

hospital. Free Press found
that some government
medical college doctors are
also seeing patients at pri-
vate facilities after their gov-
ernment duty hours.
What did patients say?
Yogesh Soni, who ap-
proached an orthopaedic
surgeon after an accident,
said this has happened to
him several times. “I came
here after meeting with an
accident. Generally, the doc-
tor advises me to come to his
clinic, saying he will check
me more properly there.
This has happened many
times,” he said.

‘Rules allow practice after duty hours’

Dr Rakesh Malviya, president of Medical Teachers’ As-
sociation, said the rules for private practice were different
earlier but were later merged, allowing medical college
faculty to work elsewhere after their government duty
hours. He said 3,500 doctors work in medical colleges
across MP and many clinical faculty members practise in
nearby areas. Doctors opting for private practice have to
forgo the 20% non-practising allowance, he said.

Govt working on stricter policy
Principal secretary of health and medical education
Sukh Veer Singh said the government was working on
a stricter policy regarding private practice by govern-

ment doctors.

Two held with MD
drugs worth Rs 1.4 lakh

Our Staff Reporter
INDORE

City Crime Branch arrested
two men with 14.9 grams of
MD drugs worth Rs 1.4 lakh
and seized an electric auto-
rickshaw, police said on
Thursday.

Police said the action was
taken during checking on
MR-4 Road, where a team
spotted two men sitting in
an electric autorickshaw
and stopped them. They
were identified as Shadab
Khan, a resident of
Khajrana, and Sahid Ali
Shah, a resident of Chandan
Nagar.

During a search, police
allegedly found 14.9 grams
of MD drugs hidden in the
dashboard of the autorick-
shaw. The drugs were
valued at around Rs 1.4 lakh

and the vehicle at Rs 1.5
lakh. The total seizure was
estimated at Rs 2.9 lakh.

Police registered a case
against the accused under
Section 8/22 of the NDPS
Act. They are being ques-
tioned to ascertain the
source of the drugs and
identify others allegedly in-
volved in the supply net-
work.

According to Crime
Branch data, police have ar-
rested 145 accused in 69
NDPS Act cases in Indore
since Jan 1.

They have seized 3.026 kg
of MD drugs, 28.338 kg of
ganja, 500 kg of bhang,
346.22 grams of brown
sugar and 10 grams of co-
caine, with drugs and ve-
hicles worth around Rs 3.83
crore seized during the
period.

Franklin Templeton Mutual Fund

Cordially invites you for a program under it's
Investor Education and Awareness Initiative.

Venue:
Hotel Lemon Tree,
RNT Marg, Indore 452001

Date: 20th September, 2026
Time: 12:30 p.m.

Contact Person: Vishal Rathore (9893028690)

Due to limited seats, entry will be provided to registered attendees
only. Please call on the above number to register by tomorrow.

We look forward to your participation.

The extent of the surveillance
network came to light during a
recent Crime Branch raid on a
gambling den in Bajaria oper-
ated by notorious criminal Rusi

Corrigendum to Tender
Notice No. DRM/RJTI/E-
Tender/2026-2027/29 & 30 (EL)
Dt.27.08.2026. (Date
extended). Date of Opening of
tender will be 28-09-2026

m FRANKLIN

). TEMPLETON

Registered office: One International Centre, Tower 2, 12th & 13th Floor,
Senapati Bapat Marg, Elphinstone (West), Mumbai - 400013

Tax consultants seek amnesty

i ‘ erate  involvement in focus on actual fraud while

Our Staff Reporter
INDORE

Tax consultants have urged
the government to intro-
duce an amnesty scheme to
settle fake Input Tax Credit
(ITC) cases involving genu-
ine taxpayers.

Under the aegis of the
Tax Practitioners Associ-
ation (TPA), consultants
submitted memorandums
to the CGST Commissioner,
Indore and SGST Commis-
sioner, seeking that the pro-
posal be forwarded to the
GST Council for consider-
ation at its meeting next
month.

The TPA said litigation
over alleged fake and
fraudulent ITC chains was
increasing, with genuine
purchasers and suppliers
facing proceedings when
another entity in the trans-
action chain was later found
to be non-genuine or in-
volved in irregularities.

It proposed complete re-
lief for genuine suppliers

where actual supply, proper

documentation, payment
through banking channels
and applicable tax payment
are established, with no evi-
dence of collusion or delib-
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fraudulent ITC.

The association said the
proposal was not meant to
protect fraudsters, fake-in-
voice operators or those in-
volved in circular trading
and accommodation en-
tries. It said the scheme
would allow authorities to

providing relief to bona fide
taxpayers caught in dis-
puted transaction chains.

TPA President Vijay Ban-
sal, CGST Secretary CA
Sunil P Jain and SGST Sec-
retary CA Krishna Garg
handed over the memoran-
dums.

Corrigendum to Invitation for Expression of Interest for

GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED
(Under sub-regulation (1) of regulation 36A of the

Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

This Corrigendum is being issued in reference to the Form G dated
10.09.2026 Published in the matter of GIGA PIPE SYSTEMS INDIA PRIVATE
LIMITED (CIN: U74999DL2020FTC368645, PAN: AA1CG4822F),
undergoing Corporate Insolvency Resolution Process, published in the

following newspapers:,

i. Financial Express — English, Delhi Edition, ii. Jansatta — Hindi, Delhi
Edition, iii. Jaipur Mahanagr Times — Hindi, Alwar Edition, iv. Indian
Express — English, Jaipur Edition, v. Free Press Journal — English, Indore
Edition, vi. Swadesh — Hindi, Satna Edition

S. Particulars

Original Modified
Details Details

10. |Last date for receipt of expression of interest

17-09-2026|27-09-2026

11. |Date of issue of provisional list of prospective

resolution applicants

19-09-2026|29-09-2026

12. |Last date for submission of objections to

provisional list

21-09-2026|01-10-2026

13. |Date of issue of final list of prospective

resolution applicants

22-09-2026|02-10-2026

14. |Date of issue of information memorandum,
evaluation matrix and request for resolution
plans to prospective resolution applicants

23-09-2026|03-10-2026

15. |Last date for submission of resolution plans

03-10-2026|13-10-2026

GIGA PIPE SYSTEMS INDIA PRIVATE LIMITED

IP Registration No: -IBBI/IPA-001/IP-P00084/2017-18/10180
Registered address; 2, Community Centre, 3rd Floor,

(Near PVR/McDonald), Naraina, New Delhi-110028

Date: 18/09/2026
Place: New Delhi

SD/-
Manoj Kumar Anand
Resolution Professional in the matter of

E-mail id: gigacirp2025@gmail.com

CORRIGENDUM

With reference to the vehicle e-auction
notice published in this newspaper on
17.09.2026, the reserve price of
vehicle 1.NISSAN MAGNITE TURBO
MT XV PRE(0), was erroneously
published as Rs. 5,40,000/-, which
should be read as Rs. 4,59,000/-. All
other details will remain unchanged.
Authorised Officer, State Bank of India,

H.L.C. - 1, Vidhyraj Anex B1, Basant Vihar,
Near Satya Sai School A.B. Road Indore (M.P.)

Advertisement of Possession Notice
For Inmovable Properties Rule 8 (1)
was published in Free Press, Dated
11.09.2026 by Uco Bank, Zonal Office,
Indore. According to the above notice
Sanyogitaganj Branch, Indore, in the
property details of Borrower No. 1 M/s
JSN Engineers, Proprietor Mrs. Garima
Karnawat, for Property No. 3, Flat No.
601 (Super Built-up Area 1550 sq.
meters) and 608 (Super Built-up Area
1550 sg. meters) and owners Mrs.
Garima Karnawat W/o Mr. Vikrant
Karnawat & Mr. Vikrant Karnawat S/o
Mr. Narendra Kushal Chand Karnawat,
and in the property details of Borrower
No. 2 Mrs. Garima Karnawat and Mr.
Vikrant Karnawat, the owner name Mrs.
Garima Karnawat W/o Mr. Vikrant
Karnawat & Mr. Vikrant Karawat S/o
Mr. Narendra Kushal Chand Karnawat
was published by mistake. Now it may
be read respectively as Flat No. 601
(SuperBuilt-up Area 1550 sq. ft.) & 608
(Super Built-up Area 1550 sq. ft.) &
Owner Mrs. Garima Karnawat W/o Mr.
Vikrant Karnawat and Owner of Sr. No.
2 Mrs. Garima Karnawat W/o Mr.
Vikrant Karnawat. All other
information given in the advertisement
shall remain unchanged.

Authorised Officer, Uco Bank

instead of 18-09-2026. _ . .

Like us on: I3 facebook.com/WesternRly

WESTERN RAILWAY - RAJKOT DIVISION

NEW WORKS AND ALL ORDINARY REPAIRS FOR VARIOUS ZONE NOS.,
PROVISION OF RAILS AND IMPROVEMENT OF QUARTERS
E-Tender Notice No. 28 OF 2026-27

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

Date : 16/09/2026

Sr. Approximate Earnest
No. e-Tender No. Name of work NIT Cost (%) Money (%)
DRM-RJT-  |New Works and all ordinary repairs up to Rs.5 Lakhs for Zone No. 06| g5 g1 447.18 1,71.600.00
01 2026-27-E-25R of 2026-27 i.e. Kanalus (excluding) to Dwarka (excluding) under the T o
jurisdiction of Assistant Divisional Engineer (West) Jamnagar.
DRM-RJT-  (New Works and all ordinary repairs up to Rs.5 Lakhs for Zone No. 1B| g7 24 9gg.22 | 1.94.400.00
92 | 2026-27-E-33R of 2026-27 i.e. Surendranagar (excluding) to Wankaner (including) i SRS

under the jurisdiction of Assistant Divisional Engineer, Wankaner.

DRM-RJT-  |Rajkot Division : Provision of rails and other arrangement for working l |
93 | 2025.26-E-85R2| of EOT crane at Sick Line shed Okha. 267489214 || 83.500:00
DRM-RJT-
2026-27-E-62

04

Rajkot Division - Improvement of quarters at Mithapur and Wankaner. l 1.92.72.355.27 | 3.85.500.00

For all above Tenders: Date and Time of Opening of Tender: 08-10-2026 at 15:00 Hrs. Office Address: Divisional Railway
Manager (Engg.), Western Railway, Kothi Compound, Rajkot, Gujarat-360 001. Website: www.ireps.gov.in RUT-145

Like us on :“ facebook.com/WesternRly e Follow us on : X x.com/WesternRly

& |Muthoot Homefin (India) Ltd.

Muthoot Homefin | Corporate Office : Unit No. 19-NE, 19th Floor, The Ruby, Senapati Bapat Marg,

Near Ruparel College, Dadar (West), Mumbai, Maharashtra- 400 028
POSSESSION NOTICE (As per Appendix IV read with rule 8(1) of the Security Interest Enforcement Rules, 2002)
Whereas, the undersigned being the Authorized Officer of Muthoot Homefin (India) Ltd. (MHIL) under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 (54 of 2002) and in
exercise of powers conferred under section 13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002,
Demand Notice(s) issued by the Authorised Officer of the company to the Borrower(s)/Guarantor(s) mentioned herein
below to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The
borrower having failed to repay the amount, notice is hereby given to the Borrower(s)/ Co-Borrower(s)/ Guarantor(s)
and the public in general that the undersigned has taken Possession of the property described herein below in exercise
of powers conferred on him under Section 13(4) of the said Act read with Rule 8 of the of the Security Interest
(Enforcement) Rules, 2002. The borrower in particular and the public in general are hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of Muthoot Homefin (India) Ltd. for an
amount as mentioned herein under with interest thereon.
The Borrower's attention is invited to provisions of sub section (8) of section 13 of the Act, in respect of time available, to
redeem the secured assets

Name of the Borrower(s : i Possession
Iﬁ; Co-Borrower(s)/ Loa£| v Brief details of secured assets Dﬁ:ﬁi&fe %e_lr_ggld Taken Date
| Account No./Branch o] ling Dues (Rs.)

1. |Mahendra Solanki/ Property Situated At North Part of Plot No.140, Said Plot 20-May-2025/Rs. | 11-Sep-
Tejubai Solanki/ IND- | No. Said Plot No. 140- C, Vyanktesh City, Survey No. 94,95, 12,51,573/- 2026
HL-001980/ Indore 96/1, Gram-Ranmal Billod, Tehsil-Depalpur, Dist-Indore Rupees Twelve Lakh

(mp), 453001 Geo Position: 22.654524, 75.620421 Survey | Fifty One Thousand
No./Hissa No. Survey No. 94,95,96/1 Landmark Near Five Hundred
Colony Main Gate District Indore State Mp Pincode Seventy Three Only.
453001 Directions North - Plot No. 141, South- Remaining

Part (Plot No. 140-B), East-Plot No.163. West-Road

Sd/- Authorized Officer

Date: September 18, 2026
Muthoot Homefin (India) Limitey

Place: Indore
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